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Poisoning Cases in Del

969. Shri Maraadi: Will the Minis-
ter of Home Affairg be pleased to state:

(a) the number of the poisoning
cases in Delhi from 1st Noveraber,
1962 to 20th February, 1963;

(b) the causes thereof;

(c) the number of persons pro-
secuted in this crime; and

(d) cases stil]l pending?

The Minister of State in the Minis-
try of Home Affairs (Shri Hajarnavis):
(a) Five.

‘(b) to (d). All five cases are still
under investigation and no one has

yet been prosecuted. The apparent
causes of mgse caseg are
) cases
(i) For theft 2
(li) Business rivalry 1
(iii) Financial trouble 1
(iv) Attempted suicide 1
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Welfare of S.C. and S.T.

971. Shri Ramchandra Mallick: Will
the Minister of Home Affairs be pleas-
ed to state:

(a) the amount provided in the
Thirq Five Year Plan period for the
welfare of the Scheduled Castes and
Scheduled Tribes people in the coun-
try;

(b) the amount spent out of it so
far; and

(c) the amount sanctioned out of it
$0 far for the State of Orissa?
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The Deputy Minister in the Minis-
try of Home Affairs (Shrimati Chand-
rasekhar): (a) Rs. 101.88 crores.

(b) Rs. 29,76 crores.

(c) The Third Five Year Plan provi-
sion for Orissa is Rs. 8.32 crores out
of which Rs. 2.12 crores have so far
been spent.

(The amounts shown against (b) &
(c) are provisiona] as actual expendi-
ture figures relating to the year 1962-
63 will be available after the close of
the current financial year.)
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Foreigners Detained under DIR

973. Shri P. C. Deo Bhanj: Will the
Minister of Home Affairs be pleased
to state:

(a) whether any foreign nationals
have been detained under the Defence
of India Rules for anti-Indian activi-
ties;

(b) if so, the total number of foreign
nationals so detained; and

(c) their nationalities?

The Minister of State in the Minis-
try of Home Affairg (Shri Hajarnavis):
(a) to (c). Yes; 3 Chinese and 1
British. Of these, the three Chinese
nationalg have since been released and
re-arresteq under the Foreigners (In-
ternment) Order, 1962,





